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(2) @< (F 2), FT & (F 1) F 718 SISTTAT ¢ 37 TH TH TR T&T SATUIT:
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e T/ ATeT, TETIE Haerw

MINISTRY OF CHEMICALS AND FERTILIZERS
(Department of Pharmaceuticals)
(NATIONAL PHARMACEUTICAL PRICING AUTHORITY)
ADDENDUM
New Delhi, the 8th July, 2026

S.0. 3713(E).— The National Pharmaceutical Pricing Authority’s Order No. 1583(E) dated 25" March, 2026
and 2168(E) dated 30™ April, 2026 published in the Gazette of India, Extraordinary, related to ceiling price fixation of
scheduled formulation packs of I.V. fluids (non-Glass with special features) is henceforth to be read with the following
additions:

(1) SI. No. 39 shall be added in Table ‘B’ as below:

SI. No. Name of Manufacturer Product/ Brand Name
(1 (2) (3)
39. M/s Sachin Parenteral Pvt. Ltd. (note g2 below) Euro Head / Safe Port

(2) Clause (g2) is added after clause (g1) & shall be read as follows:

“(g2) In case of M/s Sachin Parenteral Pvt. Ltd. mentioned in Sl. No. 39 of Table B, only the prices of the formulations
specified at S1. No. 1, 3 and 8 of Table A are applicable”.

[PN/280/148/2026/F /F. No. 8(148)/2026/D.P./NPPA-Div.-1I]
BHIVA RAM YADAYV, Assistant Director
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